No:

High Court of Jammu and Kashmir at Srinagar.

B34

Sanction is hereby accorded to the additional allotm
Sollowing Courts, under Major Head 2014-Adm. Of Justice,
various object heads during the current JSinancial year 2018

Order

Dated: 2\0‘ \CI !)0 ,8

ent of funds in favour of the

Sub Head 0488-D&S Judges, under
-19 as per detail given below:-
Rs. In lacs.

S.No. | Name of the Court Salary. 002 006 007 14 -—|7(J54 | 641-
T.E. Tele Q.E. POL Furniture P&ORB
4 and (NPS
Surnishings
I Pr. D&S Judge, Kupwara. | 20.00 - .05 0.20 0.40 - -
2 Pr. D&S Judge, Pulwama. | --- o --- --- — 1.50 —
d Pr. D&S Judge, Reasi. --- — --- e 0.50 i
4 Pr. D&S Judge, Shopian. | --- | el KN 5. -1 S -
) Pr. D&S Judge, Jammu. 7,‘[().7070_%_- R Wl S B N el - -
L6 Addl. Distt. Judge | 20.00 - - /AN -~ - 015
_(Marrimonial Cases) Jammu. N
7 Addl Distt. Judge (Bank | --- -— - - - 1.00 —--
o Cases) Jammu. - 1 o
8 Addl. Distt. Judge (Anti- | 10.00 - - - - - .40
corruption) Srinagar, )
9 C.JM. Ramban, --- - — 0.10 0.15 - 0.40
10 Spl.Mob. Mag. Kargil 10.00 0.20 | --- — e |04y
11 Spl.Mob. Mag. Kathua. 15.00 e 0.15 0.15 - o 0.40
12 Spl. Mob. Mag. Rajouri. - .40 --- --- 0.10 - -—-
13. Spl. Mob. Mag. | 15.00 - --- 0.15 0.15 -—- 0.50
) Anantnag. o Tl
4. Special  Mob. Mag.(Tr) | --- - - - 0.30 - -
) Srinagar. _ 1
{9 Munsiff, Budgam, --- — |- --- --- - | 0.50
16, Munsiff, Dooru. oy gy g | e e ESE e
A7 Munsiff, Aistomugam. | (200 T U 7020 Jes = 040
8 ¥ Addl. Munsiff, | 20.00 | - 0.20 . 0.70
Srinagar. ol W
19 Addl. Mob. Mag. Billawar | 15,00 0.10 . 0.15 | --- - 0.50
20 Asstt. Commr. (Revenue) | 2.50 0.05 - -—- - -—- .25
L Reasi, _ -
| 21 Distr.Magistrate,Srinagar. | 4.00 - --- - — - —
22 Distt. Magistrate, Shopian. | 2.00 == --- — --- --- ) 0.20
| 23 _Tehsildar Shopian. 2.10 | - --- - e Rt [ 020
24 Distt.  Mob.  Mag.(Tr) | - 0.20 0.60 -
Ananinag. .
Starmips and Registration.
| 25 Sub Registrar, Janmmm, 15.00 — - —- 1-- i e -
By Order. B
Depuvy Regjsty r(Accn‘s)’v‘1 \ﬁ ’ ! &
No: ?) P 7_56-76/A'Q Dated: lcl _/?’/)0/8' fi p

Copy to the:-
Pr. D&S Judge, Jammu/K upwara/Pubwama/Reasi/Shopian .
Addl. Distr. Judge (Matrimonial Cases) Jamni
Addl. Distt. Judge, Bank Cases, Jammu.
Addl.Distt. Judge (Anti-corruption) Srin agar,

1-5.
0

7

8.

9.

10.
11-14
15-17
/8.

C.JM. Ramban,

Special Mobile Magistrate (Tr), Srinagar.
Special Mobile Magistrate, Kargil/Kath ua/Rajouri/Anantnag.

Munsiff, Budgam/Dooru/A ishmugam.

2" Addl. Munsiff, Srinagar.



Contd...2/-

19, Addl.Mob. Magistrate, Billawar.

2. Asstt. Commissioner, (Revenue), Reasi.

21-22. Distt. Magistrate, Srinagar./s. hopian.

23, Telsildar,Shopian.

24. Distr. Mobile Magistrate (Tr), Anantnag.

29, Sub Registrar, Jammu.

26. " Treasury Officer, Sub Try. Distt. Court complex, Janipur, Jammu.

27 Treasury Officer, Saddar Try. Srinagar.

28-41  Treasury Officer,Kupwara/Pubwama/Reasi/Sh opian/Ramban/Kargil/Kathua/Rajouri/Anantn ag/
Budgam/Doorw/Aishimugam/Billowar/ Shopian.

v for information and necessary action.

42 . Order Book. 9—!]‘}, g

Depuyy Regiserar (Acctts)
Neaxc :Ev.\.up.,Q....(,,T ff?




